ITEM NO.18 COURT NO.4 SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s) (Criminal) No(s). 168/2026
AKRITI CHAUDHARY Petitioner(s)
VERSUS
STATE OF UTTAR PRADESH & ORS. Respondent (s)

FOR ADMISSION
IA No. 133794/2026 - EXEMPTION FROM FILING O.T.
IA No. 133793/2026 - GRANT OF INTERIM RELIEF

Date : 08-05-2026 This matter was called on for hearing today.

CORAM :
HON'BLE MRS. JUSTICE B.V. NAGARATHNA
HON'BLE MR. JUSTICE UJJAL BHUYAN

For Petitioner(s) Dil Jit Singh Ahluwalia, Adv.

. Angad Ahluwalia, Adv.

Ariana D Ahluwalia, Adv.

Kushal Choudhary, Adv.

. R. Ilam Paridi, AOR

R. Vishnu Kumar, Adv.

Aman Kumar, Adv.

Saurav Beniwal, Adv.

Sidhant Verma, Adv.

Sejal Nanda, Adv.

FREFRERRES

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

We dispose of this writ petition by reserving liberty
to the petitioner herein to avail the appropriate remedies
before the appropriate forum.

Pending application(s), if any, shall stand disposed of.
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